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Suart BIBUDHENDRA MISRA: Yes,
Sir.
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Serr BIBUDHENRA MISRA:  Sir,
spo far as Greater Delhi is concerned,
there are different places where land
is being developed. Therefore, at this
stage, it is difficult to say what the ap-
proximate cost will be. So far as the
industrial estate is concerned, the
‘Third Plan allocation is Rs, 30 crores
and it is very difficult at this stage to
say so far as this area is concerned,
what the cost would be.

IMPORT OF STEEL BY M/s. AMIN CHAND
PYARELAL AND CO,

*215, Ser1 ABDUL GHANI: Will
the Minister of STEEL AND MineEs be
pleased to refer to answer given +to
Starred Question No. 384 in the Rajya

Sabha on the 24th September, 1964
and state:
(a) whether Government have

obtained information in respect of the
quantities of steel imported by
Messrs. Amin Chand Pyarelal and
Co., in Punjab; and

(b) if so, the quantities of steel
imported by the company im 1960,
1961, 1962 and 1963 against the import
licences issued to them during these
years?

Tae DEPUTY MINISTER 1N THE
MINISTRY or STEEL Anp MINES
(Sgr1 P. C. Spra1): (a) and (b). In-
formation ag to the exact quantities of
steel importeq by M/s. Amin Chand
Pyarelal & Co. in the years 1960, 19861,
1962 and 1963 is not readily available

[ RATYA SABHA ]

to Questions 1250

and will have to be compiled after
collection from various sources, 'The
maximum value of steel which can be
impo:rted against the import licences’
issued, h& already been indicated.
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Sur1 P, C. SETHI: Not to my know-
ledge.

SHrRr A, D. MANI: Sir, the Deputy

Minister has stated that the figures for !

1960, 1961, 1962 and 1963 are no| readi-
* ly available. What is the difficulty in
the Ministry getting the figures from
the relevant Departments? There must
be a list maintained. This question
was asked on 24th September and no
satisfactory reply was given. And
today the Deputy Minister ssys that
the figures are not readily available.
The impression left on us is that the
Minister is unwilling to give, or is
avoiding, an answer to this question. I
would like to suggest to him ‘hat he
should collect the figures ang place

"#[ ] Hindi transliteration.

{ 26 NOV. 1964 ]

to Questions 1253

them on the Table of the House at a
suitable moment in future.

Mr. CHAIRMAN: What is the diffi-
culty about collecting the figures?

Suerr P. C. SETHI: 1 will just ex-
plain. As far as the import licences
are concerned, they are given by the
Iron & Steel Controller on the basis of
the recommendations made by the
various sponsoring authorities. So far
as keeping a check 15 concerned, the
figures are maintained by the Techni-
cal Development Wing ang these
figures will have to be cross-checked
with the Customs Department, That
is how these two Departments are con-
cerned as far as the actual imports and
the checking of these imports are con-
cerned.

SHrr N, SANJIVA REDDY: May I
add, Sir, that whatever may be the
difficulties, we will certainly collect the
figures and place them on the Table
of the House.
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+The question was actually asked

on the floor of the House by Shri G. K.
Kapeer. .
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